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PART VII.
it ,

Advertisements and Notices, etc.

THE ORISSA GAZETTE. and must fco accompanied by a remittance—unless 
the applicant desires that the Gazette should be sent 
by value-payable post in which case in addition to 
the ordinary postage the usual charge for postal 
commission will be made.

Applications for the supply of the Gazette on 
“The Public Service" should be addressed to the 
Secretary to the Government of Orissa, Home, 
Revenue and Finance Departments, Cuttack.

Complaints regarding non-receipt of any number 
of tho Gazette should be forwarded within a week 
after the date on which it is due.

All subscriptions are payable in advance and may 
bo paid annually, half-yearly or quarterly on or befoie 
tho 1st January, 1st'April, 1st July or 1st October.

Subscribers will please note that their Gazette will 
be stopped at tho expiry of the period subscribed lor 
unless tho order distinctly states that it is to ho 
continued until further instructions.

All notifications and other matters intended for 
publication in The Orissa Gazette should reach the 
Publisher’s Office on the preceding Wednesday 
to ensure appearance in that week’s Gazotte.

NOTICE.
From the 1st April 1936, the subscription to the 

Government Gazette will be at the following rates 
payable in advance:—

Annual Subscription 
with postage

Annual Subscription 
without postago.No. of Parts.

Rs. a. p.
7 0 0 
7 4 0 

23 0 0 
2 8 0 
3 8 0
3 8 0 

! 11 8 0
7 8 0
4 8 0 
4 8 0 
4 8 0

10 0 0 
35 0 0 
12 0

Its. a. p.

6 0 0 
6 4 0 

21 0 0 
2 0 0 
3 0 0
3 0 0 

11 0 0
6 0 0.
4 0 0
4 o 0 ") or Rs. 8 
4 0 0 J for both. 
8 0 0 

30 0 0 
10 0

] or Rs. 14 
for both.Part I 

Part II 
Pait III 
Paix IV 
Part V 
Part VI 
Part VII 
Part VIII ...
Part IX 
Part X 
Part XI 
Supplement...
Entire Gazette 
Single copy ...
Supplt. only j

(single) ... 0 8 0
Parts X, IIX, 1 n

IV and VII. J 22 0 0

or Its. 12 
for both.1

or P3. 7 
fur both.]or Its. 6 

for both.]
or Rs. 9 
for both.)

0 9 0

25 0 0

V. M. MONEY,The Gazette Extraordinary can be supplied at the 
rate of one anna for evory 16 pages or a fraction 
thereof. Postage according to weight.

Publisher, The Orissa Gazette.

Rates of Advertisements in Part VII.
Rs. a. p.

NOTICE.20 0 0Full page per issue ..
Half page per issue

Casual advertisements, 8 annas per line per 
insertion for double column, and 4 annas per line 
psr insertion for single column.

9 ■9 9

The Proceedings of the Orissa Advisory Council 
printed in separate pamphlet form, are available for 
sab at the office of the Presa Officer, S?cretariat, 
Cu i tack.

10 0 0• •

Rs. as. p, 
0 4 0i Birina ror the Gazette should bo addressed

to “The Publisher of The Orissa Gazelle, Cuttack, ” Frice of cingle copy it
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Date of the auction ifl 15th April 1939.
District—Ganjam-Puri.

notice.
The Proceedings of the Orissa Legislative 

Assembly, printed in separate pamphlet 
form, are available for sale at the office of 
the Press Officer, Secretariat, Cuttack.

Rs. as. p.

IN THE COURT OF THE SUBORDI. 
NATE JUDGE, PURI.

Ex. Case no. 526 of 1938.
Decretal money, Rs. 38,548-2-3.

Pari Hank Ltd.— Decree-holder,

14 0 0
0 5 0

Annual subscription 

Price of single copy

• •

• •

versus
WANTED

A Pontoon Bridge and Ferry Inspector for 
the District Council, Sambalpur, on a scale of 
pay of Rs. 60—2/1—70 with free quarters. 
His pay is chargeable to work.

None need apply who has not passed the 
Upper Subordinate Engineering Examina­
tion from the Orissa School of Engineering 
and is not a native of.tho Province of Orissa 
and has not practical experience in Public 
Works Department or District Board 
Works.

The application stating age and other 
particulars . with copies of testimonials 
should reach the undersigned by the 3 3th 
April 1939 at the latest. No travelling 
allowance will be allowed to join the post.

g:.babu,.
Chairman, District Council, Sambalpur. 

Sambalpur :•- 30!h March 1939.

Banamali Ker and others------Judgment-
debtors.

Schedule of properties to be.sold.

1. Puri Municipal holding no. 312, circlo 
no. 6, ward no. IV, Puri Municipality, all 
the plots are in survey settlement holding, 

265, 87, 109, 66 (Revenue freenos.
Mafikharida) in Dolmondop Shahi, town 
Puri, thana 618, tauzi no. 268—area 0*625 
with pucca and kutcha structures thereon, 
including well, etc., with all the rights and 
privileges therein. The above properties 
are subject to the mortgage of the decree- 
holder, approximate value thereof is 
Ks. 2,000

2. Holding no. 214, circle 
eo. YUI,
Municipality, survey settlement holding 
no. 11, thana no. 644, tauzi no. 268, 
area 2;S3 with structures thereon with 
trees, gardens, etc., annual rental Es. 13. 
The properties are subject to the mortgage 
to the decree-holder. Approximate value 
thereof is Es. 400.

3. Municipal holding no. 172, 
Churangshahi, circle no. 8, ward no. V, 
thana no. 644, tauzi no. 268, survey settle­
ment no. 106/11, area 0*040, annual rental 
Es. 9 with ' kutcha and pucca structures 
thereon with all privileges— approximate 
value is Es 50.

no. 5, ward 
mauza Churangsahi, Puri

WANTED.

Post vacant, andpay.—Temporary Dyeing 
Mistry for the Balasore Demonstration Party 
on Es. 30 plus £xcd-travelling allowance of 
Es. 5 a month.

Qualifications required.—Trained in a 
recognised school of dyeing with practical 
experience after training.

Preference will be given to men belong­
ing to the professional class of dyers. None 
need apply who is not an Oriya or domiciled 
in Orissa.

Applications stating ago, qualification, 
enclosing copies of certificates should be 
submitted by the 2Cth April J939, to the 
Textile Expert, Orissa, Cuttack. No 
travelling allowance to join the post will be 
granted.

mauza

4. Thana no. 647, tauzi no. 268, Muuici-
circle no. 11, 

Puri
survey settlement 

no. 88, area 3-208, annual rental Rs. 7 
with rights of occupancy, with structures, 
garden thereon with all the privileges,- 
district Puri

pal holding no. 135, 
ward no. VI, mauza Kundheibenfcsahi, 
Sub-Registry, Puri

approximate value Es. 400.

5. Leasehold right from Puri Munici­
pality consisting of waste land in Doitapara-' 
shahi within Kundheibentsahi with area of 
0-110 in circle no. 7, ward no. IV, 
annua rental Rs. 5-8-0, in paragana Eahang,' 
mauza Kqndheibentsahi, samil Daitapara-,
sa ., (l^trict Puri. The property has been 
in mortgage with decree-holder, 
mate value Rs. 50.

S. N. MOZUMI AB, 

Director of Development, Orissa. 
Cuttack: 1st April 1939.

Approxi-.[2—1-14-4-1939.]
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6. Occupancy raiyafci-holdiog no. 24, in 
mauza Alikia, area 1-38, annual rental 
Rs. 3-11-3, paragana Rahand, D Register 
no. 13401/1, thana no. 167, district Puri, 
approximate value Rs. 50. The l/3rd 
share of the holding no. 149 with an area of 
2-3G of land annual rental Rs. 7-7-0 with 
house structures pucca and kutcha and all 
sorts of appertinents and tenements in para­
gana Hariharpur, mauza Chaudpur, thana 
£0. 24, tauzi no. 2173 of the Cuttack Collec- 
torate with the jurisdiction of the Sub- 
Registrar of Jagatsinghpur, district Cuttack, 
approximate value is Rs. 500.

7. Occupancy raiyati holding nos. 141-, 
112, 140, 503 with an area of 1-06 
being the i/3rd share of judgment-debtor, 
annual rental is Rs. 3-10-9 in mauza.Cliand- 
pur, paragana Hariharpur, thana Jagatsing­
pur, txuzi nos-. 2173 and 3282 within 
Cutttck Cellectorate, within the jurisdiction 
of the Sub-Registrar, Jagatsingpur, district 
Cuttack, approximate value-Rs 100.

8. .Thana Jagatsingpur, Sub-Registry 
Jagatsingpur, district Cuttack, tauzi no. 282, 
Ph. Hariharpur, village Chandpur, khata 
no. 611, judgment-debtor l/3rd share 
0-63, jama Rs. 0-11-6 which will be 
sold being the mortgaged properties. 
Approximate value Rs. 20, MourasfBajeapit 
Madhya Swatadhikary.

9. Thana no. 24, mauza Chandpur, Ph. 
Hariharpur, district Cuttack, tauzi no. 2173, 
Sub-rogistration office Jagatsingpur, khata 
nos. 326, 327, and 536, 512, A 12-82, jam.a 
Rs. 52-3-3, occupancy holding of the judg­
ment-debtor which will be sold being the 
mortgaged properties, approximate value is 
Rs. 1,200.

10. Thana- no. 24, village Chandpur, Ph,
Hariharpur, district Cuttack, Sub-registra­
tion . office Jagatsingpur, tauzi no. 3282, 
2173, khata nos, 93, 94, 608, A 0-56, 
jama Re. 0-11-11 which will be sold being 
the mortgaged properties. Approximate 
value Rs. 20. Bajeapati Madhya Swatadhi­
kary. .............

11 Thana no. 24, village Chaudpur, Ph. 
Hariharpur, district Cuttack, Sub-Registra­
tion office Jagatsingpur, tauzi no. 2173, 
khata no. 63, A 1-13, jama Rs. 2 which 
will be sold being the mortgaged properties 
bajeapti sthitibau, approximate value Rs. 50.

14. Thana no. 24, villago Chandpur, Ph. 
Hariharpur, district Cuttack, Sub-registra­
tion office Jagatsingpnr, tauzi no 2173, 
khata nos. 93 and 94 Baje’yaptc madhya- 
satwadhikriri A 0-466, jama Re. 0-8-3 which 
W1*l ke sold being the mortgaged properties. 
Approximate value Rs. 40

15. Thana no. 24, mauza Chandpur, Ph. 
Hariharpur,. district Cuttack, Sub-registra- 
tom Jagatsingpur, tauzi no. 2173, khsta 
no. 493, bajeyapti nishisthitiban, A 0-73, 
jama Rs. 0-5-3, which will be sold being 
the mortgaged properties valued about 
Rs. 5.

16. Mauza Kalakaizanga, Th. Harihar­
pur, district Cuttack, Sub-registration 
office Jagatsingpur, thana no. 25, 
no. 2213, khata nos. 467 and 004, kharida 
jamabandi inadhyasatawadhikari, A 0-50, 
jama Rs. 1-11-0 which will be sold being 
the mortgaged properties. • Approximate 
value is Rs. Ir, '■ - -- .

tauzi

17. Mouza Kulakaizanga, Ph. Harihar­
pur, thana no. 25, Sub-registration office 
Jagatsingpur, tauzi no. 2213, khata nos. 448 
577 and 578 and nos. 532, 29, 663, 447, 580, 
l.H; out of. the .above khatas, kharida 
madhyaswatidbikari A 0-50, jama Rs. 1- 
11-0 and stithiban A 6-91, jama Rs. 30-3-9 
.which will be sold being the mortgaged 
properties. Approximate value Rs. 300.

.18. Thana no. 81, tauzi no. 6099, village 
Mangali, Ph Saibiri, Sub-registration office 
Jagatsingpur, khata no. 230, sthitibau 
iaiyati A Z-60, jama Rs. 9-3-6 which will 
be sold being the mortgaged properties. 
Approximate value Rs. 100.

19. Mouza Hajipur, Ph. Hariharpur, 
thana no. 13, tauzi no. 2178, district Cuttack, 
Sub-registration office Jagatsingpur, khata 
nos. 251 and 370, 371 A 2-4, jama Rs. 8, 
which will be sold being the mortgaged 
properties. Approximate value Rs. 60.

20. Thana no. 49, mauza Adangamajurai, 
Ph.Har iharpur ,dist. Cuttack, Sub-registra­
tion office' Jagatsingpur, tauzi no. 6952, 
khata no. 1239, under tauzi no. 6947, khata 
no. 1135, tauzi no. 2206, khitano. 1063 
A 2-29, jama Rs. 4-1-3, Bajiapit sthifciban 
which will be sold being the mortgaged 
properties. Approximate value Rs. 100.

12. Village Chandpur, mauza Ph. Harihar- 
khata no. 49, khewat no. 1, A 0-27 21. Thana no. 49, mauza Adangamajurai, 

Hariharpur, district Cuttack, Sub­
registration sthitibau raiyati, Jagatsingpur, 
tauzi no. 695*2, khata no. 1252, tauzi no. 6948, 

1137, tauzi no. 6050, khata 
2192, khata no. 861, 

GJ47, khata no. 1149, tauzi 
khata no. 813 for the above

pur,
lakhraj bahel which will be sold being the 
mortgaged properties, approximate value 
Rs. 10.

Ph.

khata no.
1206, tauzi no.

13. Mauza Chandpur, Ph. Hariharpur, 
thana no. 24, district Cuttack, Sub-Registra­
tion office Jagatsingpur, khata no. 48/49, 
lakhraj babel; General no, 113250 special 
33624,- A 0-258 which will be sold being 
tho mortgaged propeities . valued about 
Rs. 10.

no.
tauzi no. 
no. 2191,
A 7 62, jama Rs. 25-7-6 which will be sdd 
being the mortgaged properties. Approxi- 
mat? value Rs. 200.
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WANTED
Kant ipara, Ph.22. Thana no. 12, maim .

HarLharpur, Sub-registration, Tagatun^pu , 
khata no. 21, Lakhraj bahcl A 9-b, V. 
Registry 3338, khewnt no. 2 which will 
be s.ld being the mortgaged properties. 
Approximate value Rs. 450.

On" Office Mohurir on Rs. 20 (Twenty) 
a month for the office of the Orissa Canals 
Revenue Division, Cuttack.

1,

Qualification.—Matriculates with pre. 
vious 'experience in office work. The 
applicants must also be well versed m Oriya 
and typing too. None need apply who is not 
a native of, or domiciled in, the Province.

Applications in candidates’ own hand­
writing, stating age and qualifications with 
copies of testimonials must be submitted to 
the undersigned 
April 1939.

None need apply who is above 25 years, 
provided he is not already in Government

K. C. NAN DA, 

Munsif in charge.
20th March 19S9.Puri:

or before the 7thGOVERNMENT OF ORISSA.

PUBLIC WORKS DEPARTMENT.
Establishment Branch.

WANTED.
Applications are invited for the following 

temporary posts in the office of the Execu­
tive Engineer, Projects Division, on scales 
of pay noted against each

on
H

service. tJ. N. MAHAPATBA,

Deputy Collector, Orissa Canals Revenue 
Division, Cuttack.

24Ih March 1939.Cuttack:
[2—.2—7-4-1939.]Posts and Pay.

1. One U. D. clerk... Rs. 60 — 2—70
(charge allowance 
Rs. 10). GOVERNMENT-OF ORISSA. 

FINANCE DEPARTMENT. 
Wanted

2. One second ... Es. 70—3—100. 
. grade Estimator.
3. Two tracers Rs. 35—1—50 each• * •

Two Accounts Clerks for the Civil Secre­
tariat temporarily for two years in the scale 
of Rs. 45 —2—55—3 —70—E.B.— 2—80, 
with Es. 40 and Rs. 43 a month during, the 
first and second years of probation, respec­
tively. The minimum educational qualifica­
tion of the candidate must be matriculation 
with thorough previous 
accounts work. Age and length of 
should be staled in the application which 
should be in the . candidates’ own hand­
writing. Only Oriyas or persons domiciled 
in Orissa need apply. Certificate of domicile 
should be attached. . Apply to the Registrar, 
Oiissa Civil Secretariat, Cuttack, by the 20th 
April 1939.

Qualifications required.
1. U. D. clerk—Must be qualified . Passed 

Accounts clerk in accord­
ance with rules in 
Appendix 3 of the 
Government of India 
Public Works Account 
Code. Must be able to 
manage a small divi­
sional office

H

J*

experience in 
service1

2. Estimator—A pass in the Subordinate 
Engineering Examina­
tion from the Orissa 
School of Engineering

recognised 
School of Engineering.

3. Trace r—Must understand drawing
and should be able ‘to 
trace neatly.

Preference will be given to men having 
previous experience under the Public Works 
Department.

or any
N. M. MAH ANTI

Assistant Secretary.
Cuttack: 29Lh March 1939. f

f[2—2—7-4-1939.]

I
None need apply who is not an Oriya or 

domiciled in Orissa. Candidates domiciled 
in Orissa should produce a domicile certi­
ficate from the District Magistrate of the 
district in which they claim to be domiciled 

Applications

GOVERNMENT OF ORISSA. 

PUBLIC WORKS DEPARTMENT. 
Establishment Branch. 

WANTEDmust reach the Chief 
Engineer, Orissa, on or before the 15th 
April 10;i9.

(a) One permanent typist in scale
■nf and (5) one temporary
Record Keeper in the scale of Rs. 45—5— 
100 for the P. W. D. Secrelariat, Orissa. 

Qualifications

A. VIPAN,
Chief Engineer.

Cuttack: 23rd March 1939. required—(a) ____
candidate must be a Matriculate and beloiv 
25 years of age, and must possess a speed,

AThe

[3—2—14 4-1939.]
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not less than 40 words per minute, 
selected candidates will have to 
test. The time and place will be 
cated later. No travelling allowance will 
be allowed.

(b) Experience and thorough knowledge 
of organisation of a ' Record Room in 
Government office.

Only Oriyas or persons domiciled in 
Orissa need apply.

Apply to the undersigned on or before the 
loth April 1939 with certificate of domicile.

M. N. BHUYAN,
Assistant Secretary.. 

Cuttack : 27th March 1939.
[2—2—7-4-1 £39.1

The 
undergo' a 
communi-

FEDERAL public

MISSION.
SERVICE COM-

Vacancy.
T?«Aopr°r\Healfch Officer, Bum Dum. Pay
tionR °nA?eJbel0W 35 years. Qualifica­
tions —Candidates must be medical
graduate? .possessing registrable medical 
qualifications recognised by the Indian 
Medical Council and they must have 
a JJipioma in Public Health. Full details on 
application to Secretary, Federal Public 

. borvice Commission, 
cations, 1st May 1939.

Delhi : 30th March 1939.

Last date, for appli-

WANTED
For the Orissi Government Press, 

Cuttack, (1)
Rs. 40—2— GO per mensem, (2) one Machine 
fly boy cn Rs. 20—1—30 per mensem.

The scales of pay are provisional.
Applicants must possess thorough know­

ledge of the mechanism of all priutiug 
machines and be able to be in charge of an 
electrically driven printing machine Appli­
cations will be received by the undersigned 
up to the 30th April 1939. Applications 
should contain particulars of age, nationality, 
previous service, etc. The selected applicants 
may be required to appear at a test at their 
own expense. If the candidate sel cted is 
not au Oriya or domiciled in Orissa, the 
appointment will be for 2 years.

WANTED.
Machineman onPost vacant.—Pipe Line Inspector or: 

Rs. 60 per month in the Work Charged 
Establishment for Puri Town Water-supply.

Qualifications.—Passed Sub ordinate 
Engineering Examination and previous 
experience cf the work. None need apply 
who is not a native of or domiciled in 
Orissa.

No travelling allowance will be given to 
join the appointment. Candidates roay be 
required to interview ct their own co.t.

one

Applications with copies of certificates 
should reach the undersigned on cr before 
the 8th April 1939.

S' N. CHAUDRURI,
Executive Engineer, Southern 

Division.
21th March 1939.

V, M. MONEY, 
Press Officer.Cuttack :

[2—2—7-4-1939.] Cuttack: 4tli April 1939.

[2—1-14.4-1939.]
WANTED

Temporary Agricultural Overseers on 
Rs. 52— 3—^5 for following periods :—

4 Overseers up to 31st March 1940.
1 Overseer for four months with pros­

pects of retention for a longer 
period.

Wanted immediately an Organiser on 
Rs. 75—10—125 with a Eixed Travelling 
Allowance of Rs. 25 a month, for orgamsa- 

- tion and supervision of Jute . Growers' Co­
operative Societies. The post is sanctioned 
temporarily for a period of 2 years. .Candi­
dates should havcsexperience of organisation 
and supervision of cooperative societies. 
Employees of Central .Banks an l of the Co- 

• operative Department can apply for the post. 
Applications will be received by the under­
signed up to the 20th April 1939.

S. C. ROY.
Deputy Registrar, ('.o-q; -fixative 

Societies.

12—1—1-1-4 1939]

Candidates must pos ess a degree - in 
Agriculture. Apply before 1 !th April 1939 
to Director of Development, Cutrack, 
statin0- qualification, experience, age, 
province Of origin and enclosing copies of 
certificates and testimonials. Mention also 
Indian languages in which applicmt can 
speak, read and write.

S. N. MOZUMDAR,
Director oj Development, Orissa.

Cuttack-: • 271IrMarch 1039
Cctt.yCK: 30th March J939.j o_2—7 4-1 39.]
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EXAMINATION BOARD, BIHAR AND ORISSA.

April 1st, 1939.
The following are declared to have passed the examination of ^ dated

of Proficiency in Surveying prescribed in Bihar Government notific * ,J
the 27th July 1938, held in February 1939 :—

Name of pleaders.

1. Abdul Hamid no. II
2. Kapil Deo Naraiu
3. Jugeshwar Pd. Agarwala.; '

4. Bimal Chandra Banerjee
5. Earn Chandra Pd. Siulia 

C. Akhoury Balbhadra Pd. •
7. Karuna Nidhi Keshava...___
S. Md. Fareeduddin Khan 

-U.- Pam Chandra Misra
10. " Bhupal Chandra Bose ... •
11. Kbit Prasad Jtinha

218

PLEADERS’ SURVEY
Bihar College of Engineering,

Com-fc in which practising.

Judge’s Court, Muzaffarpur.

... Judge’s Court, Patna.
... : Judge’s .Court,-: Monghyr.
.... Munsifs Court', Katihar (Purnea).

' Munsif’s’Court, Sitamarhi (Muz.) 

Munsif’s Court,. Jehanabad (Gaya).

Judge’s Court, Patna,
j * .

Judge’s Court, Bhogalpur.
. Judge's Court, Darbhanga.

... Judge’s Court, Purulia.
Judge's Court, Muzaffarpur.

• ■ •

. • • •

• • *

• • •

J. TULLIS,
Secretary,

Pleaders1 Survey Examination Board.

Patna: 1st April 1939.
[2—1—14-4 1939.]

NOTICE. WANTED
A Sub-Pav Office of the Bank, under 

Cuttack Eranch, has been opened at Bala,- 
sore on the 16th March 1939 unde- the 
charge of Mr. D. P. Chatterjee, Godown 
Keeper.

The following appointments on the Bank's 
St-aft’ are hereby notified;—

Mr V. Kasipati Rao to be Godown 
Keepe.r-in-Charge,' A ska Sub-Pay 
Office.(under Berhampur Branch), 
as fri-ra the 22nd February 1939, 
vice Mr. V. Koneswararao.

Mr. Y. P. E Sarnia to be Godown 
Keeper-in Charge,
Bazar Sub-Pay Office 
Bcrhampur Branch) ns from the 6th 
March 1939, vice Mr. M. Narasim- 
ham.

Ur. P. V. Bamaswamy to be Godown 
Keeper in-Charge, Berhampur 
Bazar Sub 1 ay Office (ULder 
Berhampur Bianch), as from the 
9 th March 1939, vice Mr. Y.F.R. 
Sarnia.

A trained graduate • in.the Lower Divi­
sion of the S. E. S. for the post of an 
assistant master at the Practising M. E. 
School attached to the Secondary Training 
Schtol, Cuttack, in North Orissa. The
appointment will be made on a temporary 
basis in the first instance. Preference will 
be given to an experienced teacher who is 
strong in Mathematics and Geography and 
can take up English work at the top two 
classes of the M. E. School.

Applications stating educational quali­
fications, principal subjects taken at a Train­
ing College (methods), age, home district, 
etc., should reach the undersigned before the 
30th April *939.

None need apply who is not an Oriya or 
a poison domiciled in 
Orissa.

Berhampur 
(undrr

the Province of

M. C. PRADHAN, 

Principal, Cuttack Training College. 

3rd April 1939.

F. H. MOOETIOUSE,
Offg. Secretary and Treasurer,

Imperial Bank of India.
CU’JLTACIv :

[3—1—2]-4-1939.]Calcutta: 28th March 1939.

: I tided and I'ub ‘Led hy V. M. IRaey, Prejs Officer. Ccvt, presEjCuttack
O.Q. 1—313—6*4- 193C,


